Human trafficking
3779. SHRI N.K. SINGH : Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether cases of human trafficking including prostitution, organised flesh trade and
sex tourism, have been reported from various parts of the country in the last two years;

(b) if so, the details thereof;

(c) whether National Human Rights Commission (NHRC) has conducted any study in
this regard; and

(d) if so, the details thereof and the steps taken to combat human trafficking?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI JITENDRA SINGH): (a) and (b) Instances of alleged human trafficking have been
reported. As per inputs provided by National Crime Records Bureau (NCRB), the total number
of cases registered under the total crime of Human Trafficking during the period 2007, 2008 and
2009 were 3991, 3029 and 2848 respectively. State/UT wise details is given in the Statement
(Seebelow).

(c) and (d) National Human Rights Commission had conducted an Action Research on
Trafficking in Women and Children in India. On the basis of Action Research, NHRC had
prepared plan of Action that was sent to all States/UTs. Later it prepared an Integrated Plan of
Action to Prevent and Combat Human Trafficking with Special Focus on Children and Women
alongwith Ministry of Home Affairs, Ministry of Women and Child Development and National

Commission for Women.

'Police’ and 'Public Order’ being State subjects, the primary responsibility for preventing
and combating the crime of human ftrafficking lies with the State Governments. However,
Government of India has adopted a multi-pronged approach to combat human trafficking setting
up of Anti Trafficking Nodal Cell in Ministry of Home Affairs; launching of Certificate Course on
Anti Human Trafficking by Indira Gandhi National Open University (IGNOU) in partnership with
MHA and implementing a comprehensive scheme for strengthening law enforcement response
by establishing integrated Anti Human Trafficking Units and Training of Trainers. In this regard,
Ministry of Home Affairs has released funds to the tune of Rs. 8.72 crores in the year 2010-11.
Ministry of Women and Child Development also runs shelter based homes, such as Short
Stay-Homes, Swadhar Homes for women in difficult circumstances including trafficked

victims.
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Statement

Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CN), Persons Arrested (PAR),
Persons Chargesheeted (PCS) and persons convicted (PCV) for total crimes committed under
Human Trafficking during 2007 -2009.

Sl. State/UT 2007 2008 2009
No.

CR CS Cv.  PAR PCS PCV CR CS Ccv.  PAR PCS PCV CR CS Ccv.  PAR PCS PCV
1 2 3 4 5 6 7 8 9 10 1 12 13 14 15 16 17 18 19 20
1. Andhra Pradesh 660 648 143 1807 1691 366 408 420 77 1257 1340 251 309 321 218 1070 1119 200
2. Arunachal Pradesh 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
3. Assam 21 20 6 52 46 15 27 25 10 62 90 17 38 18 0 62 37 0
4. Bihar 120 98 9 192 157 17 106 88 14 189 156 21 129 65 1 161 133 24
5. Chhattisgarh 17 17 1 76 76 6 8 8 1 18 18 3 14 13 1 49 42 3
6. Goa 10 7 3 27 22 6 14 12 12 42 34 43 23 19 10 73 44 17
7. Gujarat 69 68 0 248 285 0 59 55 3 214 209 5 44 39 1 202 192 10
8. Haryana 88 4 15 353 361 27 77 81 21 361 360 17 90 83 19 391 375 93
9. Himachal Pradesh 2 1 0 3 1 0 3 1 1 13 2 1 1 1 0 29 41 0
10. Jammu and Kashmir 1 2 0 9 10 0 4 4 0 10 10 0 6 5 0 19 18 0
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1 2 3 4 5 6 7 8 9 10 1 12 13 14 15 16 17 18 19 20
1. Jharkhand 39 32 3 80 73 4 66 42 5 142 122 13 7 20 10 66 46 22
12. Karnataka 620 620 396 1911 1877 877 520 517 2156 1671 1657 575 336 319 150 1341 1243 322
13. Kerala 223 205 48 544 515 174 200 208 134 438 518 197 328 331 182 666 654 248
14. Madhya Pradesh 37 38 4 137 137 39 30 22 5 78 61 3 22 24 7 82 99 9
15. Maharashtra 366 368 35 1328 1326 50 366 346 62 1470 1296 144 344 386 92 1837 1744 200
16. Manipur 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
17. Meghalaya 9 1 0 1 1 0 3 1 0 14 1 0 5 4 0 5 5 0
18. Mizoram 0 0 0 0 0 0 1 1 0 1 1 0 1 0 1 1 0 1
19. Nagaland 4 3 5 20 3 3 1 1 1 10 1 1 3 5 5 24 17 18
20. Orissa 40 51 3 131 129 24 29 36 3 107 82 15 15 16 3 57 56 7
21. Punjab 45 49 1 145 227 35 43 45 12 168 157 28 62 50 1 234 183 38
22. Rajasthan 92 92 13 321 321 22 72 70 65 253 253 11 63 60 21 216 213 107
23. Sikkim 2 1 0 1 4 0 0 0 0 0 0 0 1 1 0 2 3 0
24. Tamil Nadu 1201 1051 893 1973 1829 1282 688 732 809 1280 1207 1032 716 718 463 1269 1403 820
25. Tripura 0 0 0 0 0 0 0 0 0 0 0 0 28 15 4 29 8 4
26. Uttar Pradesh 50 49 26 308 278 140 57 47 37 383 375 276 39 37 21 201 186 176
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1 2 3 4 5 6 7 8 9 10 1 12 13 14 15 16 17 18 19 20

27. Uttarakhand 10 7 2 61 45 10 5 5 6 22 28 20 6 5 5 29 3 9

28. West Bengal 182 147 22 3390 294 14 163 116 12 303 244 20 160 86 9 205 216 17
TOTAL STATE 3008 3666 1638 10077 9708 3120 2950 2883 1505 8506 8222 2823 2800 2651 1244 8110 8116 2345

29. Andaman and 1 0 0 2 0 0 0 1 0 0 2 0 1 0 1 2 0 1

Nicobar Islands

30. Chandigarh 5 7 1 21 27 2 7 2 0 35 3 0 4 6 0 14 33 0

31. Dadra and Nagar 2 0 0 6 0 0 3 4 0 22 20 0 0 1 0 8 0
Haveli

32. Daman and Diu 5 0 0 28 0 0 6 6 0 30 48 0 4 2 0 27 1 0

33. Delhi UT 65 97 76 220 225 112 60 50 40 162 289 119 30 34 31 79 107 80

34. Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0

35. Puducherry 5 5 24 24 21 3 3 1 19 19 7 9 9 3 32 32 12
ToTaL UT 83 109 82 301 276 135 79 66 41 268 381 126 48 52 35 154 101 93
ALL INDIA TOTAL 3991 3775 1720 10378 9984 3255 3029 2949 1546 8774 8603 2949 2848 2703 1279 8264 8307 2438

Source: Crime in India.

Note: Information on disposal of police and courts includes the information on pending cases from previous years also.
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